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Fhis the 2nd da'' of December 	2003 

HON 'BI.E SH lWLD t F S I NGH. MEMBER H i 

Pr. RS.1war" (Ret.d. Director, ICMR 
20-iagdarrib Tower 
Plot 13, Preet Viiiat 
New Delhi 
(Group "A'' Of f I cer I 

Advocate: Sli S P Chadha) 

V e r s is 

In i on of I rid I & ti rough 

The Secretary. 
Miriisti-y of Health S. Fami I 	Welfare. 
Iii rmaii Bhawan 	New De I h I -- 11 001 

7 	The Di rector General 
.m cottnc i I of Mod I cal Res.oarcli I I CMF: 

keg i oria M e d 
Research Cerite for fr i bals, 
r 	o' 	Ga I iS 

Jabaipui 182003. 

0 R 0 E R (ORAL 

L'.uldp 	Siiigh. Membei 	I 

App I 	cant 	has ii led 	this 	OA sod, I rig 	rued 	i i cat ion 	of 	FF0 

t egac ni I rig 	11 1 s 	Peiis i oil 	amonit. 	Respondents have 	sent 	a 	di rect 

cornmun I (7a 	I On 	to 	the Reg let I 	stat I rig t liere 	t la t 	fhe 	have 

:ar:;pl icait 	and 	the) 

ssed 	in 	Favour 	of 

He 	appi icait . 	Thts goes 	to show that the 	tel ief 	asl.ed 	for 	h 

the 	ap 	I 	can 	is granted. 	GA has become 	i 	fructuous 

Howevei 	I I 	ariv 	Ui ievance 	sI i I sui' yes 	app I I cit 	i S 	at 

jJ'IO5C! he cour eLncis d eposed of 

sd 




